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give herein below the details of the assets (immovable, movable, bank balance, etc.)

myself, my spouse and dependants®:

A.  DPetalls of movable assets

{Assets in joint name indicating the extent of loint ownership will also have to be

given}
_S-r-—_l " Deacription CEC Gl Spousze | Dopendant-1 | Dependant-2 Dependant-3 l
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Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companies should be given,
* Dependant here means a person substantially dependent on the income of the
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(i) Agricuttural Land
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etc. |
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nrumber{s)

"« Extent {Total
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(2)
institutions and government dues:-

1 give herem beiow the details of my labiites / Oversues

1o public financial

[Note : Please give separate details tor each item)

Sr. | Description

No.
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_Department (3)

el

{ii} Leans fram rinancial
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dealing with government
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f (d) dues to departments '
i dealing_with telephanes
' (@) dues to departments
. dealing with government
transport (inciuding

awrcraft and helicopters)

| (f} Other dues, if any
(1) Income Tax incleding
| ' syrcharge [Also indicate
the assessment year uplo |
which Income Tax Return
tiled. Give also Permanent |

| Account Number (PAN}]

! | (it) Wealth Tax [Also
‘ . indicate the assessment

{

. year upto which Wealth
_Tax returp filed. ] 5 i
' {in} Sales Tax [Only in
] [ case of proprietary
’[ | businessje 0 o
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(iv) Property Tax
C.  Personal Detail

GPF/CPF/PRAN Nu.

Gender

[ Tlo2289 6890 - |

E (M/F)

BTy

B

Date of Brth
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(DD/MM/TEYY)

| ¢

© 5

Class/Graup

E_é W:I {AyB/C)

Cadre
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(Full Name e.g. B.A.5.-Bihar Administrati\@ Service,
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B 5.5.- Bihar Secretarlat Sarvice elc.]
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1 hereby declare that the above details are true to the best of my

knowledge and belief.

N
place i e M ......
Date: C"‘?*ﬂ"},%o
Note:

Signathre e Q

Mame of Employee!

sttt Section Offica

Designation: ...

Department

.......................

Please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed (single side)

in prescribed format.




